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The Minister of Defence Orfî nlsa-
yon (SCiri Tyari): (a) and (b). A
statement is laid on the Table of the 
House. [See Appendix VIII, annexure 
No. 23.]

O il Prospecting in  N amarkativa

381. Shd Amjad All: Will the
Minister of Natural Resources and 
Scientific Research be pleased to 
state:

(a) the latest information regard
ing the oil find ki Naharkatiya area 
in Assam;

(b) to what depth the exploratory 
boring has gone;

(c) the possible minhnum oil yield 
in the 2nd and 3rd wells in Naharka
tiya area; and

(d) the distance of Naharkatiya oil 
area from the Digboi Oil Fiettds?

TEie Parliamentary Secretary to the 
xMinister of Education (Dr. M. M. 
Das): (a) to (d). A statement giving 
the information required is laid on 
the Table of the House. [See Appendix 
VIII, annexure No. 24.1

Ex-C lbrjcs of the M ilitaiw  A ccounts 
D epartment

382. Shri Ramananda Das: <a) Will 
the Minister of Home Affairs be 
pleased to state whether it is a fact 
that the ex-clerks of the MUitary Ac
counts Department appointed to 
clerical posts in the civil offices of 
the Central Government after the 
war. were allowed to continue to 
draw the same pay?

(b) Is it a fact that this concession 
has not been extended to other war- 
servlce candidates in civil offices and 
ff so, why?

The Deputy Minister of Home 
Affairs (Shri Datar): (a) Only such 
ex-clerks of the late Military Accounts 
Department as have been appointed 
in civil offices of the Central Govern
ment to clerical posts canying scales 
of pay Identical with those in which 
they were employed in that Depart
ment, have been allowed the pay last 
drawn by them in that Department. 
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(b) Similar treatment has also been 
extended to other war service candi
dates appointed to civil posts carrying 
scales of pay identical with those in 
which they rendered war service, but 
not to those who have been appointed 
on scales of pay which are different 
from the scales in which they were 
employed while in war service.

F ire O u tb r e a k s  in A q a r t a l a

383. Shri Dasaratha Deb: (a) WUl
the Minister of States be pleased to 
state how many times Are broke out 
in Agartala Bazar from 1953 to the 
10th March. 1954?

(b )  What w ere the causes for  the 
CKutbreak o f  fire in these oases?

(c) What steps have been taken to 
avoid recurrence of this nature?

(d) Do Government contemplate to 
compensate the affected persons?

The Deputy Minister of Home
Affairs (Shri Datar): (a) There were 
five cases of fire in the Agartala 
Bazar during the period.

(b) The fire was accidental in all 
cases and due to the negligence of 
the shopkeepers.

(c) Arrangements are being made 
to set up a Fire-Fighting Unit. The 
shop-keepers have been warned to be 
careful to put out the fire in their 
hearths and not to keep kerosene lamps 
too close to the bamboo walls of their 
shops and kitchens which are inflam
mable.

(d) Some of the affected persons 
were given gratuitous relief and 
some of the refugees whose shops 
were gutted were given business loans. 
Cases are given due consideration on 
merits after due inquiry.

T bachbrs* Salakibs

^  f  Shrimatl Rem Chakrarartty:
* ^ \ D r . Rama Rno:

Will the Minister of EdneatloB be 
pleased to state the proposals for 
Implementation of the recommenda
tion on teachers* salariee made by the




